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Sub: Servicing to the policyholders — Special Measure for the current Financial
Year 2023-24
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In order to avoid any hardship to the policyholders, the insurers are hereby advised

to keep their offices open as per normal working hours on March 30, 2024 and
March 31, 2024.
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The insurers may take note of the above and give adequate publicity to the special
arrangement made as above.
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This is issued with the approval of the Competent Authority.

(3R THT /R K Sharma)
H@WW/ Chlef General Manager
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